IN THE HIGH COURT OF ORISSA,CUTTACK

Institution of Applications for issue of Certified Copies.

Case No.

Date

29.05.2026

' RVWPET- CIVIL
40886/2026(29.05.2026 |07 PK JENA GENERAL Order Dtd. 2026-05-22 EEVISION
' MATA- SRINTBASH COURT
40837/2026(29.05.2026 |70 Do c.o. NG, ] |order Dtd. 2026-05-22
ABLAPL- COURT
40838/2026(29.05.2026 (37 S - |P.BEURA c.o. NG, ] order Dtd. 2026-05-20 BATL-2
CRLMC- COURT
40839/2026 (29.05.2026 | /o0, |A. SUNDARAY [C.O. NG, 1 |order Dtd. 2026-05-22
CRLMC- COURT
40840/2026(29.05.2026 |, 070 o |P.K.MOHANTY [C.O. N 1 (order Dtd. 2026-05-22
_ WP (C) - COURT WRIT
40841/2026(29.05.2026 |;c o0 o0 o M.R. BARIK [C.O. NG, 1 (order Dtd. 2026-05-22 ERANCH-1
_ WP (C) - COURT WRIT
40842/2026(29.05.2026 o -0 o0 . M.R. BARIK [C.O. N 1 (order Dtd. 2026-05-22 ERANCH-1
WP (C) - COURT WRIT
40845/2026 (29.05.2026 |/ 221 0, |P.K.BEHERA [C.O. NG, ] |order Dtd. 2026-05-22 R ANCH-3
CRLMC- COURT
40854/2026(29.05.2026 |7, o A DAS c.o. NG, 1 (order Dtd. 2026-05-22
COURT
WP (C) - WRIT
40855/2026(29.05.2026 |1 20" 0o |S. BHUYAN c.o. ggb 3 lorder Dtd. 2026-07-07 ERANCH-S
CRLMO- COURT
40856/2026(29.05.2026 PK MOHANTY |[C.O. NO. 3 Oorder Dtd. 2026-05-22
163/2025
OLD
WP (C) - COURT
40857/2026(29.05.2026 |1, 55", [B. K. MISHRA|C.O. N, 1 (order Dtd. 9999-12-31
CRLA- COURT
40858/2026 |29.05.2026 |g0"0 . |PK MOHANTY |C.O. NG, 1 |order Dtd. 2026-05-22
CRLMC- COURT
40859/2026(29.05.2026 |, ="~ - |PK LENKA c.o. NG 1 [order Dtd. 2026-05-22




CRLA-

COURT

40860/2026(29.05.2026 (D047 |G ROUT FoORT lorder Drd. 2026-05-22
CRLMC- COURT
40861/2026(29.05.2026 ;Lo o |S BEHERA COURT lorder Drd. 2026-05-22
COURT
WP (C) - WRIT
40866/2026(29.05.2026 1o )7 |p. K. BARIK 28. Order Dtd. 9999-12-31 o NCH_ S
COURT
WP (C) - WRIT
40868/2026(29.05.2026 |, )7 |G.SUNDARA gg. Order Dtd. 2026-05-22 o NCHD
e (C) - COURT ARaNCH
40870/2026(29.05.2026 |0 \)° 6. JAvASTNGH 28. Order Dtd. 2026-05-27 ye TN
BENCH-2)
COURT
CRA- CRIMINAL
40873/2026(29.05.2026 | N57 |PK MOHANTY 28. Order Dtd. 2026-05-22 i
COURT
CRLA- CRIMINAL
40874/2026(29.05.2026 |54 PK MOHANTY 28. i
COURT
BLAPL-
40876/2026 (29.05.2026 SK NAYAK NO. |order Dtd. 2026-05-22
2634/2026 A
COURT
40877/2026129.05.2026  |[PPLAPL™ lp pag NO. 3 |order Dtd. 2026-05-21 BAIL-2
5141/2026
OLD
ABLAPL- COURT
40879/20261/29.05.2026 BB PATTANAIK NO. 3 Order Dtd. 2026-05-21 BAIL-2
4929/2026
OLD
— COURT
40880/2026 (29.05.2026 SS PATTANAIK NO. 3 |order Dtd. 2026-05-22
2637/2026
OLD
— COURT
40881/2026(29.05.2026 SS PATTANAIK NO. 3 |Order Dtd. 2026-05-22 BATIL-1
2639/2026
OLD
COURT
CRLMC- SATYABRATA
40883/2026(29.05.2026  |(FNES BT NO. 3 |order Dtd. 2026-05-15
OLD
— COURT
40884/202629.05.2026 M. R. BARIK NO. 3 |order Dtd. 2026-04-29
137/2026
OLD
COURT
CRLMC- HRUDANANDA CRIMINAL
40885/2026(29.05.2026 S Cn L A ggb 3 lorder Dtd. 2026-05-22 e
S COURT AmaNCH
40887/2026(29.05.2026 |} /007 |G JAYSINGH 28. Order Dtd. 9999-12-31 OTYISTON

BENCH-3)




CRLMC- COURT
40888/2026(29.05.2026 1584/2026 P. L. MISHRA|C.O. NO. 6 Order Dtd. 2026-05-15
ARBA- COURT
40889/2026(29.05.2026 55/2014 B.K.PATI c.o. NO. 6 Order Dtd. 2026-05-15 M.J.C.
CRLA- COURT CRIMINAL
40890/2026(29.05.2026 43/2009 P. K. BARIK [C.O. NO. 6 Order Dtd. 2026-05-22 APPEAL
WP (C) - COURT el
40893/2026(29.05.2026 28901/2024 J.SAHOO c.o. NO. 6 Order Dtd. 2026-05-18
WP (C) - COURT o WRIT
40894/2026(29.05.2026 16904/2026 S.K.BEHERA [C.O. NO. 9 Order Dtd. 2026-07-06 BRANCH-3
ABLAPL- COURT
40927/2026(29.05.2026 5636/2026 C SAHU c.o. NO. © Order Dtd. 2026-05-26
ABLAPL- COURT
40928/2026(29.05.2026 5749/2026 C SAHU c.o. NO. © Order Dtd. 2026-05-26
ABLAPL- DAKSHYESH
40843/202629.05.2026  [J "' 000 o pemay NaTk [CENERAL Order Dtd. 2026-05-04 BAIL-1
CRLMP- DEBIDUTTA
40844/2026(29.05.2026 621/2026 MOHAPATRA GENERAL Order Dtd. 2026-05-19
BLAPL- .
40846/2026(29.05.2026 ANJU PRADHAN GENERAL Entire Document BAIL-1
4996/2026
WP (C) - DR. JITENDRA . . WRIT
40847/2026(29.05.2026 15184/2026 KUMAR LENKA GENERAL Entire Brief BRANCH-6
WP (C) - DEBIDUTTA e WRIT
40848/2026(29.05.2026 15458/2026 MOHAPATRA GENERAL Order Dtd. 2026-05-22 BRANCH-5
WP (C) - DEBIDUTTA e WRIT
40849/2026(29.05.2026 14929/2026 MOHAPATRA GENERAL Order Dtd. 2026-05-22 BRANCH-8
WRIT
WP (C) - DEBIDUTTA e BRANCH
40850/2026(29.05.2026 14927/2026 MOHAPATRA GENERAL Order Dtd. 2026-05-22 (DIVISION
BENCH-1)
BLAPL- .
40851/2026(29.05.2026 ANJU PRADHAN GENERAL Entire Document BAIL-1
4930/2026
WRIT
WP (C) - DEBIDUTTA e BRANCH
40852/2026(29.05.2026 15457/2026 MOHAPATRA GENERAL Order Dtd. 2026-05-22 (DIVISION

BENCH-2)




WP (C) - DEBIDUTTA Ac_ WRIT
40853/2026129.05.2026 14930/2026 MOHAPATRA GENERAL Order Dtd. 2026-05-22 BRANCH-5
TRP (C) - DEBIDUTTA A
40862/2026129.05.2026 104/2026 MOHAPATRA GENERAL Order Dtd. 2026-05-20
WP (C) - MANOJ KUMAR L. , WRIT
40863/2026(29.05.2026 30817/2024 RANA GENERAL Petition With Annexures BRANCH-1
WP (C) - HIMANSHU el
40864/2026129.05.2026 15749/2026 BHUSAN DASH GENERAL Order Dtd. 2026-05-21
BLAPL- LALATENDU
40865/2026129.05.2026 2499/2026 |pAL GENERAL Order Dtd. 2026-05-22
ABLAPL- SOUMYARANJAN
40867/2026129.05.2026 3317/2026 |PATKRAY GENERAL Order Dtd. 2026-05-22
WP (C) = SURYAKANTA L WRIT
40869/20261(29.05.2026 27277/2023 PALAT GENERAL Petition BRANCH-5
ABLAPL- PRABIR KUMAR
40871/2026129.05.2026 4128/2026 |RAY GENERAL Order Dtd. 2026-05-18
ABLAPL- MANORANJAN
40872/2026129.05.2026 14811/2025 |PRADHAN GENERAL Order Dtd. 2026-05-21 BAIL-2
JCRLA- SIBANANDA . .
40875/20261(29.05.2026 52/2013 PATRA GENERAL Entire Brief
BLAPL- PRABIR KUMAR
40878/2026129.05.2026 2634/2026 |RAY GENERAL Order Dtd. 2026-05-22
0oJc- SATILENDRA
40882/2026(29.05.2026 9020/1996 |KUMAR DASH GENERAL Entire Document
WP (C) - SIPRA SUMAN A WRIT
40891/2026(29.05.2026 14880/2026 PRATTHART GENERAL Order Dtd. 2026-05-22 BRANCH-2
WP (C) — MANORANJAN Ac_ WRIT
40892/2026129.05.2026 14397/2026 PRADHAN GENERAL Order Dtd. 2026-05-20 BRANCH-6
WRIT
WP (C) — SANJIB KUMAR Ac BRANCH
40895/2026(29.05.2026 15560/2026 RATH GENERAL Order Dtd. 2026-05-20 (DIVISION
BENCH-1)
BLAPL- TAPAS KUMAR
40908/2026(29.05.2026 4232/2026 |JENA GENERAL Order Dtd. 2026-05-21 BAIL-2
CRLMC- CRIMINAL
40896/2026(29.05.2026 4308/2025 SURENDRA DAS GENERAL Order Dtd. 2026-05-15 MISC
WP (C) - PRASANTA Ac_ WRIT
40897/2026129.05.2026 16853/2026 KUMAR PATRI GENERAL Order Dtd. 2026-05-29 BRANCH




(DIVISION

BENCH-2)
- WP (C) - PRASANTA WRIT
40898/2026(29.05.2026 |1 ) o ar [GENERAL Order Dtd. 2026-08-14 N ANCH.2
' BLAPL-
40899/202629.05.2026 |00~ K. C. SWAIN |GENERAL Order Dtd. 2026-05-22
120900/2026 |29.05.2026  |CRLMC- D. SETHI GENERAL Order Dtd. 2026-05-22
-0 2643/2024 |- .
WP (C) - PRASANTA WRIT
40901/2026(29.05.2026  |o0 ) e p [GENERAL Order Dtd. 2026-05-15 N ANCHL T
CRLMP-
40902/2026 [29.05.2026 P K PRADHAN |GENERAL Order Dtd. 2026-04-30
420/2026
WP (C) = PRASANTA Ac_ WRIT
40903/2026(29.05.2026 | Jegcln o [EeRN IR |GENERAL Order Dtd. 2026-05-20 o NCH_ 6
ABLAPL-
40904/2026(29.05.2026  3202PC P K ROUTRAY |GENERAL Order Dtd. 2026-03-30
40905/2026 [29.05.2026 | -oCMC- SUMAN MITRA |GENERAL Order Dtd. 2025-03-21
-0 4430/2024 .
40906/2026 29.05.2026  |cooME” S.NAYAK GENERAL Order Dtd. 2026-05-19
-0 626/2026 |°° .
40907/2026[29.05.2026 |F20~ S.NAYAK GENERAL Order Dtd. 2026-05-22
02 356/2026 |°° .
40909/2026 29.05.2026  |[DCAPR” HK MOHANTA |GENERAL Order Dtd. 2026-05-21 BAIL-2
e 4232/2026 raer :
_ RPFAM- FIRST
40910/2026(29.05.2026 |5 797~ T K MORANTY |GENERAL Order Dtd. 2026-07-06 mont
WP (C) — A WRIT
40911/202629.05.2026 |, "“)° |7 R SAHOO  |GENERAL Order Dtd. 2020-01-14 e NCH-2
_ RSA- SECOND
40912/2026 29.05.2026 | ouo 0, L ACHARI GENERAL Order Dtd. 9999-12-31 sty
WP (C) - WRIT
40913/202629.05.2026 |3 07 ol K DASH GENERAL Order Dtd. 2024-04-26 N ANCH. S
40914/2026 29.05.2026 | ChEl” N K ROUT GENERAL Order Dtd. 2026-05-21 BATL-2
-0 2256/2026 :
WP (C) - Order Dtd. 2024-12-
40915/202629.05.2026 |2 ()7 |P K SAHOO  |GENERAL S perition Annestre,
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CRLMC-

40916/2026(29.05.2026 |iPBCC B BAISAKH  |GENERAL Order Dtd. 2026-05-15
40917/2026 (29.05.2026 |"E(C) - ANTL GENERAL Order Dtd. 2026-05-12
2607/2026
WP (C) - o WRIT
40918/2026(29.05.2026 |)= (%) M PRADHAN  |GENERAL Order Dtd. 2026-05-02 o NCH.3
40919/2026 29.05.2026 |CLAPL- M R SAHOO  |GENERAL Order Dtd. 2026-05-19
<05 2045/2026 :
40920/2026 29.05.2026 |[DLAPL” M R SAHOO  |GENERAL Order Dtd. 2026-05-19
U9 6320/2025 :
40921/2026(29.05.2026  |CRLMCT K K NATH GENERAL Order Dtd. 2026-05-22
09 4390/2025 :
_ ABLAPL-
40922/2026129.05.2026 9918/2025 K P KAR GENERAL Order Dtd. 2025-10-28 BATL-1
_40923/2026 29.05.2026 |"E(C)- C RANA GENERAL Order Dtd. 2026-03-05
09 22629/2024 :
WP (C) - o WRIT
40924/2026(29.05.2026 12007 K K NATH GENERAL Order Dtd. 2026-05-19 o NCH_ 6
40925/2026 /29.05.2026 |[CLAPL- B K DAS GENERAL Order Dtd. 2025-08-18 BAIL-2
09 4793/2025 :
WA-
40926/2026(29.05.2026 307, .0, |H K DASH GENERAL Order Dtd. 2026-05-07
0oJc- Order Dtd. 9999-12-
40929/202629.05.2026  |5547 /1997 M R SAHOO  |GENERAL 31Petition,Annexure,Counter,
0JC- Order Dtd. 9999-12-
40930/2026(29.05.2026 707 M R SAHOO  |GENERAL i berition with mamexures.
40931/2026(29.05.2026 | CONTCo D K SAHOO  |GENERAL Order Dtd. 2026-05-15
<05 2685/2026 :
40932/2026 (29.05.2026  |CONTCT D K SAHOO  |GENERAL Order Dtd. 2026-05-15
09 2683/2026 :

N I C (Software Team)



